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[RAJYA SABHA ]

to Questions 88

Statement §

Fertilizer  Recommendacion for some Major Crops (Range)

Crop Kg. per ha.
Nitrogen Phos- Potta-
phorus sium
Paddy 30—130 15—60 0.60
Wheat 30—130 20—62'5 0-62.5
Cotton 50162 25—125 2580
Sugarcane 100—400 35—170 20—176
Maize 30—140 15—45 0
Jowar 20—90 10—50 0
Groundaut
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Cyclone and Floodg in  Mizoram

2527. SHRI HIPHEI: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) the assistance provided so far
by the Central Government to Mizo~-
ram to meet the situation arising out
of cyclone and floods in the State last
year; and

(b) the nature of assistance likely
to be provided to M.moram during
1992-937

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI MULLAPPALLY TRAMA-
CHANDRAN): (a) During 1991-92,
Central Government hag released an
amount of Rs. 75.00 lakhs .as the
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Central share of the Calamity Relief
Fund of Mizoram to enable the Stut=
Government to undertake relief mea-
sures in the wake of natural calami-
ties.

(b) As per the existing scheme of
financing relief expenditure, the
Central Government is to release an
amount of Rs. 75.00 lakhs as its
share of State Calamity Relief Fund
during 1992-93,
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[ 13 MAR. 1992 ]

to Questions 90

Drought in Rajasthan

2528. SHRI SANTOSH BAGRO-
DIA: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) what is the total amount re-
quested by the Government of Raj-
asthan to meet the drought and what
is the amount sanctioned by the Cen.
tral Government so far and on what
basis; and

(b) whether Government plan to
decide special norms for allocation
of funds for natural calamities like
drought in Rajasthan?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI MULLAPPALLY RAMA-
CHANDRAN): (a) The Central Go-
vernment has not received any me-
morandum from Government of Raj-
asthan seekirig additional Central
Assistance, over and above provisions
of the Calamity Relief Fund, for
relief measures in -the wake of
drought condition in the State.

(b) No, Sir.
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